INFORMATION UNDER SECTION 4 (1)(a) of the RTI Act, 2005

Sl.

Name of the

Date of Date of Website address Remarks
No. Public Publication | subsequent
Authority of 4(1)(a) updation of
information 4(1)(a)
on the information
website on the
website
1 2 3 4 5 6
1 Prl. District & NIL Till today
Sessions updated http://district.ecourts.gov.
Court, U.K., in/uttarakannada
Karwar.
INFORMATION UNDER SECTION 26 (3)(b) of the RTI Act, 2005
SIl. | Name of Name of the Office Phone No. E-mail ID.Fax No. Appellate
No. | the Public | Public Information | Address Authority
Authority Officer
(with
Designation)
1 2 3 4 5 6
1 Prl. Sri. Vinayak S. Prl. 08382-226325 Prl. District
District & Ager, District & | e-mail. & Sessions
Sessions I/c. Chief Sessions | pdjuttarakannada@karnataka.gov.in Court,
Court, Administrative Court, Fax.no. 08382-226325 U.K,
U.K.,, Officer, U.K., U.K., Karwar.
Karwar. Karwar Karwar.
INFORMATION UNDER SECTION 4 (1)(b) of the RTI Act, 2005
Sl Name of the Name of Designation of PIO Office Phone E-mail ID.
No. Office/ No.
Administrative Fax No.
Unit
1 2 3 5 6
1 Prl. District & Sri. Vinayak S. Ager, 08382-226325 pdjuttarakanna
Sessions Court, I/c.Chief Administrative Officer, Fax.no. 08382- da@karnataka.
U.K., Karwar. U.K., Karwar gov.in

226325
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Prl.

District & Sessions Judge

Uttara Kannada, Karwar.




Appellate Authority

Sl. Name of the Name of Designation of PIO Office Phone E-mail ID.
No. Office/ No.
Administrative Fax No.
Unit
1 2 3 5 6
1 Prl. District & Sri. Vinayak S. Ager, 08382-226325 pdjuttarakann
Sessions Court, I/c. Chief Administrative Officer, Fax.no. 08382- ada@karnata
U.K., Karwar. U.K., Karwar 226325 ka.gov.in
Prl. District & Sessions Judge
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Uttara Kannada, Karwar.




Section 4(1) (a) &26(3)(b) Details of Information Officer/APIO’S Appellant
Authority in the Jurisdiction of (Public Authority)
Prl. District & Sessions Judge, U.K., Karwar.

SI. | Public Name & Phone No. Appellate
No. | Authority | Designation | Address of E-mail ID Authority
of Public the Office FAX No.
Information
Officer
1 Prl. Sri.  Vinayak | Prl. District & | 08382-226325 Prl.
District | S. Ager, Sessions District &
& I/c. Chief | Judge, U.K., | pdjuttarakannada@ | Sessions
Sessions | Administra- Karwar karnataka.gov.in Judge,
Court, tive Officer, Fax.no. 08382- U.K.,
Karwar | U.K., Karwar 226325 Karwar
2 Sri. Manoj M. | Senior Civil 08388-230391 Senior
Naik, Judge & seniorcourtankola@ | Civil Judge
Sheristedar JMFC Court, | gmail.com & JMFC
Ankola Fax.No. Court,
Ankola
3 Sri. Santosh | Civil Judge & | 08388-230291 Senior
G. JMFC Court, | courtankola0021@g | Civil Judge
Laxmeshwar, | Ankola mail.com & JMFC
Sheristedar Fax.No. Court,
Ankola
4 Smt. Shalini | Senior Civil 08386-224503 Senior
L. Marathe, Judge & Prl. | sncourtkumta0073 | Civil Judge
Sheristedar JMFC Court, | @gmail.com & Prl.
Kumta Fax No. JMFC
Court,
Kumta
5 Sri. Ravindra | Prl. Civil 08386-222329 Senior
R. Naik, Judge & civil Civil Judge
Sheristedar JMFC Court, | courtkumta0023@g | & Prl.
Kumta mail.com JMFC
Fax No. Court,
Kumta
6 Smt. Arati Senior Civil 08387-221478 Senior
Kalbhag, Judge & Prl. | srcourthonavar0003 | Civil Judge
Sheristedar JMFC, Court | @gmail.com & Prl.
Honnavar Fax No. JMFC,
Court

Honavar
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7 Smt. Nayana | Prl. Civil 08387-220458 Senior
Bhatkal Judge & ccourthonavar0004 | Civil Judge
Sheristedar JMFC Court @gmail.com & Prl.
Honnavar Fax No. JMFC
Court
Honnavar
8 Sri. Senior Civil 08385-226626 Senior
L.U.Patgar, Judge & seniorcourtbhatkal | Civil Judge
Sheristedar JMFC Court, | @gmail.com & JMFC
Bhatkal Fax No. Court,
Bhatkal
9 Smt. Prl. Civil 08385-226616 Senior
Mahadevi A. | Judge & pricourtbhatkal0001 | Civil Judge
Naik, JMFC Court, | @gmail.com & JMFC
Sheristedar Bhatkal Fax No. Court,
Bhatkal
10 Sri. Senior Civil 08384 -226859 Senior
Y.D.Mangarsi | Judge & Prl. | srcourtsirsi0001@g | Civil Judge
, Sheristedar | JMFC Court, | mail.com & Prl.
Sirsi Fax No. JMFC
Court,Sirsi
11 Sri. N.V.Bhat, | Prl. Civil 08384 -224064 Senior
Sheristedar Judge & jrcourtsirsic002@g | Civil Judge
JMFC Court, | mail.com & Prl.
Sirsi Fax No. JMFC
Court,Sirsi
12 Sri. Civil Judge & | 08389-230203 Civil Judge
M.B.Chennay | JMFC Court, | courtsiddapur0102 | & JMFC
ya, Siddapur @gmail.com Court,
Sheristedar Fax No. Siddapur
13 Sri. Sr. Civil 08419-261879 Sr. Civil
J.I.Alageri, Judge & Prl. | srcourtyellapur0063 | Judge &
Sheristedar JMFC Court, | @gmail.com Prl. JMFC
Yellapur Fax No. Court,

Yellapur
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14 Smt. Geeta Civil Judge & | 08419-261212 Sr. Civil
Shankrappa, |JMFC Court, | civil court Judge &
Sheristedar Yellapur yellapur0003@gmai | Prl. JMFC
l.com Court,
Fax No. Yellapur
15 Sri. Sr. Civil 08284-221111 Sr. Civil
S.N.Sirsikar, |Judge & seniorcourthaliyal@ | Judge &
Sheristedar JMFC Court, | gmail.com IJMFC
Haliyal Fax No. Court,
Haliyal
16 Sri. Civil Judge & | 08284-220114 Sr. Civil
M.N.Patagar, |JMFC Court, | courthaliyal0001@g | Judge &
Sheristedar Haliyal mail.com JMFC
Fax No. Court,
Haliyal
17 Sri. H.S.Naik, | Civil Judge & | 08284-231447 Civil Judge
Sheristedar JMFC Court, | courtdandeli0001@ | & JMFC
Dandeli gmail.com Court,
Fax No. Dandeli
18 Sri. Laxman | Civil Judge & | 08301-222598 Civil Judge
Naik, JMFC Court, |cimundgod@gmail. | & JMFC
Sheristedar Mundgod com Court,
Fax No. Mundgod
Place: Karwar Prl. District & Sessions Judge

Date:10.06.2019

Uttara Kannada, Karwar.
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DISTRICT COURT,U.K., KARWAR
NOTIFICATION
Dated: 10.06.2019.

In exercise of the powers conferred under Sec.4(1)(b) of this Right to Information
Act, 2005 the detailed Information relating to the Prl. District & Sessions Court, Karwar

is published as here under for the information of general public.

i

The Particulars of the
Organization, functions and
duties

Organization: Prl. District & Sessions
Court, U.K.,Karwar,

Functions & Duties: Administration of
Justice, subordinate Courts
Administration and other Administration.

il

The powers and duties of its
officers and employees

Details are us at Annexure-I

11

The procedure followed in
the decision making process,

including channels of
supervision and
accountability

The concerned case workers of different
sections or branches especially relating to
Administration will open a file of receipt
of proposal or process the proposal in the
form of submission in the concerned file
or in the existing file. The Sheristedars of
the concerned branch or section will
scrutinize the proposal and place it before
the Chief Administrative Officer. The
Chief Administrative Officer will review
the proposal in connection with the
existing provision of Rules, Circulars and
guidelines of the Hon’ble High Court,
submit to the District Judge. The District
Judge will decide the course of section to
be taken on a proposal under the
delegated powers and in doubtful cases if
necessary refer to the Hon’ble High Court
for final decision or guidance.

v

The norms set by it for the
discharge of its functions.

Depending on urgency, proposal will be
finalized on priority basis.

The rules, regulations
instructions, manuals and
records, held by it our under
its control or used by its
employees for discharging its
functions,

Details are as at Annexure-I1

Vi

A statement of the categories
of documents that are held by
it or under its control.

Case files and relevant Registrars

Vil

The particulars of any
arrangement that exists for
consultation with, or

representation by the

No such arrangement prevailing in this
department.
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members of the public in
relation to the formulations of
its policy or implementation
thereof.

viil

A Statement of the boards,
councils, committees and
other bodies consisting of
two or more  persons
constituted as its part or for
the purpose of its advice and
as to whether meeting of
those boards, council,
committees and other bodies
are open to the public, or the
minutes of such meetings are
accessible for public.

No such statutory committee is
constituted, no question of giving
information to the public in this regard.

X A directory of the officers | List of officers and employees is in the
and employees District Court Establishment. In view of
frequent changes of residential address of
employees, the District Court
establishment is requested to note the

changes.

X The monthly remuneration | There will be change of monthly pay of
received by each of its|one or other officials/officers. Every
officers and employees, | month in view of Annual
including the system of | Increment/Increase of rate of DA. Every
compensations provided in its | month. The concerned
regulations. Sheristedar/concerned clerk of Accounts

Section will prepare the pay bill after
recording the same in the acquaintance
roll as an official copy of all employees
which contain gross pay, deductions and
net pay etc.

xi The budget allocated to each | Allotment of the budget will be provided
of the its agency, indicating | by the Hon’ble High Court of Karnataka
the particulars of all plans, | under non-plan scheme whenever the
proposed expenditures and | Government will release the fund to the
reports on disbursements | Head of Department.
made.

xii The manner of execution of | No such programmes.
subsidy programmes,

including the amounts
allocated and the details
allocated and the details of
beneficiaries of such
programmes.

xiil

Particulars of recipients of
concessions,  permits or
authorizations granted by it.

No such programmes
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Xiv Details in respect of the 1. The Date entry of the cases filed
information, available to or from the date of its filling till
held by it, reduced in disposal will be processed in the
electronic form. concerned register by manual.

2. Pay particulars of all the
employees of the District Court,
Karwar

XV The particulars of facilities | Library is accessible only to the Hon’ble
available to citizens for | Judges and staff but not for public use.
obtaining information
including the working hours
of library or reading room if
maintained for public use.

Xvi The names designations and | Sri. Vinayak S. Ager,
other particulars of the public | I/c. Chief Administrative Officer,
information officers. Prl. District & Sessions Court, karwar

Office Phone No: 08382-226325

XVvii Such other information as | NIL

may be prescribed
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Prl.

Uttara Kannada, Karwar.

District & Sessions Judge
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